OFFICE OF THE CHIEF METROPOLITAN MAGISTR{I;E_
ROUSE AVENUE COURT COMPLEX, DELHI
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E; -Name of the Duty ACIM . Duty to be performed on J:In plaesaf |
No, | ‘ .
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E i Ms. Neetunga_gar
] 'Ld. ACJIM-06, RADC,
, : New Delhi,

|
e e e S _+
Sh. Paas Dalal ’

|Ld. AtTM-01, RADC, |
m New Iblhi, !

57/(Deerak Kumar-17)
\{(éfiief Jedicial Magistrate

se Avente District Courts

o Nsv Delhi.

Order No, 432~ QW Ef‘l\i/%ADcmezozs Dated |} ]0&)7/024‘

- Copy forwarded for information and necessary action to:
1. The Ld. Regisrar General, Hon’ble High Court of Delhi,
2. The Ld. District &Sessions Judge, (Hgs), Delhi.
3. The Ld. District & Sessions Judge-Cum-Special Judge (PC Act) (CBI), Fouse Avenue Court
Complex, Delhij.
4. The CIM/ACJIMs Rouse Avenue District Court Complex, New Delhi,
5. The Director of Prosectuion, CBI, Block no.3, Il Floor, CGO Complex, Iodh;j Road, New
Delhi.
6. The Director of Prosecution, Govt, Of N CT of Delhi, Tis Hazar Court, felhi.
7. Thé Chief Prosecutor, CBI/ACB, Rouse Avenue District Court, New Detii,
<"The Website Committee, Tis Hazari Court, Delhij for uploading on the eficia] website,
9. The Branch In-charge, Care Taking, Faciliation, Computer and Filing Sctor, RADC, New
Delhi.
10. The Reader to the undersigned,
11, The Lockuup In-charge, Rouse Avenue District Court, New Delhi.
12. The Police Chowki In-charge, Rouse Avenue District Court, New Delhj

13. For uploading on ‘LAYERS’,
&pak Kumar-I1)

14. The Secy. DL.SA, RADC.
Chief Jdlicial Magistrate

Rouse Aveme District Courts
Iew Delhi,



